-39 53, |
W&»

il Amae
Year-?-.o.fzﬁ.;..?nﬁ...

I,SEEMH kUmH RT % iu({d_e}ugﬁmrjwlfe of S.RI......KHJHLEﬁ!ZLKUNﬂR
b1y 11 S 9..(3 s y2ars, belonging to QlHﬂRL&(nl%LﬂT.L\lEﬂSSE MBD’

sewicé anit presently w.urking as PERSQN[\\.“S%{ST“NT.

bank balance, ete.) of

glve hereln below the detalls of the assets {immovable, movable,

myself, my spouse and dependants*:

A Datalls of movalia assets
{Assets In joint name Indicating the extent of jaint owaership will also have to be
glvan}
bF DPascription TEaiF Spouse Dopendant-1 | Dopendant-2 mpaﬁdant-s
lef-‘}- = Name{8) |- Hazma Namea £tc. Mame
Tash : ;
10,000/ 18000 | NTI NI\ NTL

(D) -B;eposn:s in 1 | 25000

o R

4} ons An X

Non-Bankin SBT |ICICI £ T

e (590 BOCR | NIL | ML | L
| Companies WC POSIollE

@iy [Bonds, TeUARE [ o ' '
Debspturasand-t ! ; i b o
s NIL oovgst, NWIL [ NIL NIL
con_apanles: Pt ]

(v} 1 Othar fimancial e —L-E_C-_\"Timi*\ : '

nstitutions, 195
irastsffuptig:i (2908 beicmon VIL | TNIL Nt

Savipgs, LIC =
policles, eic i b @355 3 n

(V) | Ftor Vehicles BN | g i
e |MIL [Pusek | NLL NTL [NIL

(Vi) Jewgz_ﬂaﬂ-‘ ave | (1OLD | (OLD NTL N1 L

NLL

details of
welght and Yo (AR | 90

P IPR | R

¢ : - ; 0o, (n
(vli) [ Other assets,

stich as values NS_ L N:l L N—l L N 1 L N '[L

of clalms /

irterests

ras / Debentures as per the latest market value In Stock

Noto: Valu’é of Bonds / sha
panies and as per books [n tha case of non listed

Exchange in respect of listed com
companles should be given.

+ Dependant herg means a perso
employee.

n substantially dependent on the income of the .

Seemg  Kumand




[Nete: Propertles in jnint ownership indicating the exteht of Join
alsa have to ba Indicatad] T

t ownership will

Dependont-2

Depundéﬁt-s

Br.

Description Salf

Spouss 2 anpondant- 1

Mams

Etg, Nama

Name(S) Narmz

No,

M

-« Buivey number(s)

Agricultural Land
- Location{s)

- Extent (Total
measurement)

o e
J¥g
2023l

9% coo

-Gurrent market value {n 4

NiL | ML

NIL

N L

{n

Non-#arlcultural Land
- Location(s)

- Survey number(s}

- Extent (Total
meaasurement)
-Current market value

| VIL

NIL

NIL

(ili)

| Buildings (Cenimercial
_and residentizl)

- Survey fdoor.

Locatlan{s)

nurmber(s)

- Extent (Total
measurement)

- Current market

NiL

NIL | nil

Ny L

(iv)

valus

Houses / Apartments,
etc.

- Location(s}

= Survey /door
rivmber(s)..... -

- Extent (Total
measurementy.

- Current market

NIL

NTL

NIL

NI L

v)

valus
Others (such as
Interest [n propeity)

Nil

NL L

NLL

NIL |

(2) 1 glve herein below the details of my labilities / avarduss to public fAnancial

Institutions and government dues:-

[Note ; Pense glve separate details for each Rem)

AmounE ouistanding as |

S
Ne,

Dazcription

Hame & address of Bank /

Financlal Institutons(s) /

GIN v emrrmenssinasmnsd

Department (&)
N L

{7) Loans from Banks

NI L

(2}

{il) Loans from financlal

e -

NjL

__Linstitutians

?ﬂ);ﬁovernmant-t}ues: -

) dues to departments.
dealing with government

N1 L

N L

accommodation
(bY dues to departments
dealing with supply of

i L

T

water

{c} dues to departments
dealing with supply of
electricity :

k

NLL

WL

Searna Kurnow



; ) dues o departments NlL N —L L

deallng with:tglephones
'(ie) dues to departments
ealing with government 7 L -
trangport (Including m. N J L
alrcraft and hellcopters)

{f) Other dues, If any N7 L N L

{b)- [ (i) Income Tax including
surcharge [Also Indicate 2

the assessment year upto N L ['\’ ’ L

which Income Tax Raturn __l "

flled. Glve alsa Permanent -

Account umber {(PAN)] TVFPKISIGP

(1) Wealth Tax [Alsa

Indicate the assessment N” [ Nj L

year upto which Wealth J

Tax return filed, ]

(i) Sales Tax [Only in N1 ki NJ L

cass of propristary

|business]
{iv) Property Tax NTL NI L

€. Personal Detall

GPFJCPF/PRAN No, - LI\D%B%‘}]@(L l
Gender - _ (M/F)

Datacfgirth - 6 |5 l 0 IC)) ]"\ [g 19 [GJ {OD/MMATYYY)

Class/Group i ] [_3; iwwc)/

i " [STENGRAPAER PRIVATE SECRETARY SERHICES

{Full Nams e.q. B.AS.-Blhar Adminlstrative Service;
B5.5.5 .- Blhar Secretarlat Service ote,)

Home District e | PH’NH (B_LH”R |

I hereby declare that the above det.auls are true ta the bast of my
know!adw and belief

TEESRTER 0 (T s R
; . hame of Employee: SLUW” KUNHRI
Place:..]?ﬂlm@...,.. . DMIQH&IIOHFERSDNPLHSS.IST':]WT
oater.. | 32| 2096 pepartment: BIHAR...L G SHATIVE. ASSEMBLY
Note: Pleasae sign each page of the deciaration. Assat declaration form

must ba In A4 elze white paper with computer typad (single sida)
in prascribed format,

Seerna Kumeoie




